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"(c) _ The imatter was.referred to the Mani-
. t)gu-mG:vanm who have not yet agreed

(@ It is not possible to indicate any
specific time limit a decision in this regard.
Assistance to Blood Bank

3582. DR. GUNWANT RAMBHAU
SARO%.I; - Will the Mirister of
HEAL AND FAMILY WELFARE
be pleased to state :

(a) whether the Government of Maha-
rashtra have requested the Union Govern-
ment to grant financial assistance for moder-
nisation of the blood bank run by the Red
‘Cross Society at J-Igaon; and

(b) if so, the action taken by "the Union
-Governmnet in the matter?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND : (a) No, Sir.

(b) Does not arise.
VTranslation) '
Production by Barauni Oil Refinery

o ST, SRATAS, SOE
) [+ A~
TURAL GAS be pleased to state : ..

(a) whether the production targets hove
o e et B Bre 01 R
er ue to
of crude oil to it; g0 Of suppy
(b) if so, the reasons therefor;

-{c) the year-wise details of the crude
;;la ::pp&ag to the refinery during last three

(d) the comparative figures of crude oj
supplied to other refineries? erude oil

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a and (b) There has been
omf ilm ref ]mg capacity because
Nornort, supply of crude oil from

() and (&) The year-wise crude pro-
by various refineries including Barauni
;nmeﬂnery during the last three years is as

. (000 Tonnes
Crude Processed during

‘Name ofthe 199091 1991. -
. 1 99192 1992.93
I0C, Guwahati . 783 856 815

10C,Barauni . 2416 2262 2287
10C,Gujarat . . 9334 9379 9778.
8—113 LSS/ND/84,

10C. Haldia 2835 © 3021 3048
IOC, Mathura . 7808 8231  78M
I0C,Dighoi . 566 546 547

BPCL,Bombay . 6957 ~ 6940 ' 7233 :
HPCL,Bombay . 5766 4729 . 5849.
HPCL, Visakh . 3464 3920 4527 -

CRL,Cochin . 5006 4846 5122
MRL,Madras . 5608 5529 5323
BRPL, Assam . 1139 1164 1116
(English) ;
Job Racket
3584, SHRIMATI VASUNDHARA
RAJE : Will the Minisler

cf HOME
AFFAIRS be pleased to state: .

(a) whether attention of the Government
hasl lbeen d;awnd to thcbnewsiiteg\ captioned
“villagers duped in job racket’ appearing
}1;9 ;he Hindustan Times dated Avgust 3,

’ - .

(b) if so, the facts thereof;

(c)  the action taken or proposed —to..lgj
taken against the culprits; and -~ - _.
(d) the measures taken to smash the
racket-? . - - -~ . -
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. M. SAYEED) : (a) Yes, Sir. N
(®) and (c) Delhi Police has reported
that- no such complaint has been -received:
by them. -
{d) A copy of the news item, which ppea-"
red in Hindustan Times in its issue of 3-8-93,
has been circulated to all the Deputy Co-?
mmissicners of Police, including the Dy.-
Commissioners of I.G.I. Airport and Crime
& Railways, Dethi. for taking suitable action
against the culprits as and when they come
to their notice. .

AIDS Control

3585. DR. VASANT NIWRUTH
PAWAR Will the Mi ister [
HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether various State Governments™
have not fully utilised the assistance given
b “;c;rld Bank in controlling AIDS during -

(b) if so, the details thereof;; .
(c) whether there was any diversion
of funds by the State Governments; and -
(d) if so, the action taken by the Union "
Government thereon? .
THE MINISTER OF HEALTH AND
FAMILY ‘WELFA(R)Bt (SI'(ISI B. SHAN-
KARANAND) : (a) to According -
to the procedure agreed upon betwoan -tha:

~

7
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Qovernment »nd the World Bank, admigsible
expanditure incurred by the Central Govern-
ment' and the State Governmsnts - out

{ their own funds are subs Juen'ly
mulmrsed ‘by the World Bank, Many
the State Gavernments could not fully unhse
the budgetary grants available to them due
to the late start of the programme in 1992-93.
The order to ensure that such grants are
fully . utilised during the current year the
Central Government has revalidated all
the. sanctions and urged the State - Govern-
ments to take up the tmplementatlon of
the programme vigorously.

Ultra-Sound Machine

~ 3586. SHRIMADAN LAL KHURANA :
Will the Mi-ister o!‘ HEALTH AND
FAMILY WELFARE be pleased to tofer
to the answers given to Unstarred Question
Nes, 1928 and 8269 on July 21, 1992 and
April 28, 1993 ‘respectively and state:

(a) whether any decision has been taken
to provide ultrasound machine at the C.

GH.S. Matermty and Gynaecological Hos-
11:1::11 at R. K. Puram and to upgrade the
ospl :

('b) if so, the detalls thereof and
gr.) if not, the reasons therefor ? .. .

THE . MINISTER OF HEALTH AN’D
FAMILY WELFARB (SHRI B. SHANKA-
RANAND) : (a) .to .(c) Yes, Sir." Orders
for purchase of -an - Ullra-sound machine.
for the CGHS Maternity and Gynaecologi-
cal Hospital at R. K. Puram have already
boen -placed. However, there is no proposal
to wpgrade the hospital- due to financial-
cngtramts at present.

Health Care fo Orissa

3587. SHRI ARJUN CHARAN SETHI
Will the Minis‘er of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) whether under the British Aid Pro-
gramme some districts in Orissa have been’
inden*ified to make available the Hea]th
Care to the people;

®) if 0, the distriets ldentiﬁed under’
the programme; and

(c) the total assistance pronded so for
under the programme?

THE 'MINISTER  OF HEALTH AND
FAMILY WELFARE (SHRI B, SHA‘NKA
RANAND .(a) Yes, Sir. -

(B Sunderearh, Kmqihar,
M,ayurbham and Dhenkanal...

(e§ 9n far, ascistance of Re. 32,16 crorés’
has boen’ prov:dod for mplemenha
prajoot, <

Sambalpur,
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the Minis'er of ” gAPE'l'RO]:.EUM

AND NATURAL:GAS be nleased a sm

(a) whether an agreement “has ' “béen
reached -between :Indian . Qil Corpoiation
and Reliance Industries Limited regarding
the supply of feed stop for the proposed
Reliance” Cracker_ Pro_;ect at_ Hazira; auq

" (b if so, the sa.hent features theteof?'

.THE . MINISTER OF STATE -QF THE
MINISTERY  OF. PETROLEUM AND
NATURAL GAS (CAPT. SATISH KUMAR
SHARMA) : (a) and (b) -Memarandum
of Understanding has been signed.-between
Indian Oil Corporatlon and M/s. Reliance
Industries Limited for -t supphes of “the
total requirement of feedstock of --
project from Hazira and other sources at
prices prevailing - from t!me to -time, -

Translation) oL
Fake Sterilisation Cases in Utm Pradq!l
3589. SHRI SANTOSH KUMAR
GANGW.

i SHRI MANGAL RAM PREM!
W'l the  Minister~ of ' HEALTH AND
FAMILY. WELFARE bg pleased. fo statc :
(8) the details of- fake sterilisation -gases:
camé to ‘the notice. of the Government :in
Uttar Pradesh during the last three years;
- (by -the -action" taken - against- the" persohs
found puilty - in " this wegard' and - ERtY
“{c)- the steps taken ‘by the Go{
to check such type of cases 7=~ - &
THE DEPUTY. MINISTER -IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI PABAN_ - SINGH
GHATOWAR) : (a) The numbpr of - fake
sterilization cases reported by the" Govern-'
ment . of Uttar Pradesh dllrmg the Jast
three ‘years is as . fojlows —

1990-91 114
19919277 0 88T
1199293 ... . 23 -
('b) Some officers” have aiready béeri ™

suspended and action against : those found'
guilty is- under process. -

(c) Steps taken by the State Govemmen'
1o check such cases include periodjc verlﬁ
cation of cases, regular monitoring at varjous
levels and ‘punitive action ~againgt thosg™”
inculging in such practices. - L

[Englich). .. ..
Dmgs and Comeﬁes Act, 1940
NA I-"

SHR YEL
wn Mirister of HEALTH.
FAMTLY WELFARE be pleased to state :

(@) whether the Government hase lmended
tlt;oor(t,_vxswns m?f ?rugs an;i Casmetics Qie;'
or corduc _join lnspet;_,

réspect ofqmne p i83; : 95"3
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